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g, 1420] ¢ Reefl, ERATL, | 20, 2026/FTAL 29, 1947
No. 1420 NEW DELHI, FRIDAY, MARCH 20, 2026/PHALGUNA 29, 1947
s TREET 3K TSHR JATT

T feeett, 20 |7, 2026

FI.3T. 1485(3T).— Fral T TLHRIE o, TET TASTART ATAHTH, 1956 (1956 1 48) (5orer za# zaeh
THTA I<F ATSTAAT gl TAT ) T 1T 3F T ITLTT (1) F 7T AT AT T2 AT TLH & G2 Tagd
ST TSI HATAd T SATere@=aT wedr F1.31. 130 e 08/01/2026, ST 9T & TSI, STHTETT, AT
I, gve 3, IuEe (i) & THrfora i < off, g gex geor o7 F fAfzem f5or & NH146 & .47, 93.375 %
.71.96.57 T & WL TSHN & HHIT (FATETHA / T AT T a4, AMQ), AT, Tae 3T T
F o 39 afer=aT & IUTEg aqgHET °§ ARy 9t #7 oS F9 % oqae smer & o i off ;

S I<h SATAAAT T AL I<h ATAHIH il g7 3F =l UL (3) F T qrira 22/01/2026 Fr
“qq AAT UF WY T I H TR AT T v

ST Teh FETH TTTERTLT il 1T 3-TT o dgd 1AL AT 917 g &, Tore 9% o= e 1w 8 &iie s9er

3T = T R fBFar T,

ST HEAH AT 7 3h STTAHIH il &T<T 39 Al STLTT (1) F FTTAL H, FwalF TR I STqAT
fe T de;

A AT, Feald TLHIT, TETH TR 0T I TS TTH &F ST T AT I ATA=aH 6T g7 39
T ITLTT (1) BT T& RAT T TN F2d U, g T FAT ¢ 196 Sh A= 1 § (A= g R 1 @i<h
TS o o0 37siA 33T ST =110

2062 GI/2026 (1)




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

ST T, el ALY, I ATAAAH 0T 1T 3 AT ITLTIT (2) F AL | T AT FAT g ToF
TH ATAGAAT o TSI § TR T, I AqAT | A i ot fAeet & 4= grae areafeas s 8

Fea T TR § Afgd gr Srus |

SRl
e 79T T & e forer & NH146 & .1, 93.375 & f.#1.96.57 ¥ forg srei= it I et a<==T

qfga ST de=eT ARd fan
ST FT ATH: HET T forer =1 e fafRem
waF TR HE&AT gR AR || g i i T &ee e Baas
qeaT (BRI H) RAT T ATH
1 2 3 4 5 6

ATAE T ATH: AT

T T AT FE TS

1 795/1 EEll [GIRE 0.05|[xTsresteg T
EEGRIEES

2 853/1 GELl Rt 0.07|[zersafdg T
REIETIE

3 855/2/1 st RIEGURED 0.05|[gweraT [T Jaitg
LEUGIES]

4 856/1/1 IEEI RIEGURED 0.03||s st FATE = fosr
ik

5 856/2 Kl IGLEE 0.02||s1t 1= o g

TS T ATH; GroAaTST

6 33/1/1/1/2 IGEll e 0.042|[q=THTaTE TAT FTetTer

7 33/1/1/2 [GEL RIEGIRET 0.063|[Trfavz &g o= fohas
ik

8 33/1/2 GEll GIEES 0.027|[@Te e T
AT

9 33/2/1/1 GELl GG 0.019|[germwfeE T srafig

10 33/2/1/2/1 GEll GIEES 0.077|[SframfRig T Trwee
T T STHAd g

11 33/2/1/2/2/1 IGEll K 0.042||77\ =T 7% fig

12 33/2/1/2/2/2/1 GELl GIEE 0.031|[&tr T sreaeTer

13 33/2/1/2/2/2/2 IEEl ElEE 0.038 WF%QHF@E
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14

33/2/2/2

0.051

IRECIRE
THTAHTOT TS
Tt HA T T
HALTET TAT Ao
o

15

33/3/1

0.072

et 7 qefrere

16

33/3/2

0.031

LIEEREERERCIEIE

17

33/3/3

0.063

EREIER G

18

33/4/2

0.089

EEERIEEAE]
EEIEMEES

33/4/2/1

19

33/4/2

0.088

qheTTHE T A6
AT
33/4/2/2

20

36/1

0.29

AAEHE T

21

36/2/1/1

0.077

EEEIRIEIRIT
HRTHTIETE AT
GELUREREIEERIE
ERCETCECIRECIE]
WEUERREIEERIE
e AGAT ATaeT
KSLEERIEE

ATEA g ATATeRT T
ERIEIENEUREl
FEAT FAT ASATHE

22

36/2/1/2

0.105

SISTCT STFAT AT
g '5
T ST

23

36/2/2

0.209

qTEGHE T AeaTd

AT T ATH; FEaT RIS

24

140

0.23

LT T gUH

25

44

0.03

STefteraT T THLE °T

26

45

0.025

TR @t I FTHTH
ot

27

46/1

0.05

THIATHE T FeleE

28

48

0.04

FEUTETS TAT =L
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29 53 GEil IGLEE 0.07||fera=Tr=rr 7=
Bl

30 54 EEL = 0.22|[Fra =T =
Bl

31 55 EGEL = 0.14|[feraamr=or =
Bl e

32 08 LEil it 0.04|[a<f et = srvwat

e T T ASESTHATT

33 11121112 GEil RIELEIPED 0.021|[|sa FH T 240
TETE ITTFHATT T
71 T SAFAT
RERRUR IS

34 158 [GEL B 0.025 [T =TT =
EEEIEES

35 159/1/1 EEL = 0.075|[HTATaTE FaT
TATATAZ I8 U
ATAT T TATATE G
TEraTs T Taudiiig

36 159/1/2 EEL = 0.032||ffer et gsaTer

37 17/1/2 EEil RIELEIPED 0.084|[SraT =& TdT g

38 17/2/1/2 [GEL RIEGIRET 0.021 [T = 79 f&ig

39 180/1/3/2 IGEl IBIEE) 0.022|[sr=wTer &g =
FIATI G

40 19/2/2 EEil RIELEIPED 0.022|[SaT =The TdT g

41 196/1/1/2/1 Kl RIELEIPED 0.025|[srsTer T FeaTad

42 20/1/3 BEil IGLEE 0.025|[FaTs Tt M=
e

43 20/2/2 GEil RIEEIPED 0.025|[vTe 7= #5eq g

44 207 IGEl IBIEE] 0.105||sfrFwfRig = draafdg

45 33/2/11/1/1/11/1 EEil IGLEE 0.01|[|aTe T T raTa

46 33/2/1/2 IBELl RIEGUPED 0.032|[=s STag SIEERE
TR STAH

47 6/1/2/2/1 IBELl BIEE] 0.01 Wfﬁﬁ&‘q’mﬁ’g

48 6/1/2/2/2 IBELl BIEE] 0.013|[TrsTHTT T
RERRIEFS

49 6/1/2/2/3 IBELl BIEE] 0.017||eamH ¥z T T
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50 6/1/2/2/4 [GEL GIEE] 0.022||FrmaTs wat g

51 6/2/4 EEL RIELNRET 0.12|[fareoy sRraTe =
TETHTE ALALHTL
T FEETE ForEaEHTT
REEEIRGIES

52 6/4/1/2 GEil IGLEE 0.021||eamwHaT faarT o
FATST ATLTAT

53 6/4/1/3 IBELl BIEE) 0.021|[F=er faamT o=
AT

54 6/4/2 EGEil RIELEIPED 0.021||&r¥% 3T T
Turefifiig

T T ATH: YT IR

55 357/1/2 IBEL RIELIRED 0.075|[FeaTaTs It

56 357/2/1 GEil RIELEIPED 0.041 ||¥aet T aTeAtsherT
KSUEES

57 359/3/1 IGEl IBIEE] 0.023|[=="fag T
EEEIGIEES

58 359/3/3 Kl IGLEE 0.01|[sraTafg =
GERIGIEES

59 359/3/4 BEL BIEE] 0.01|[TraTeteg =
EEEIGIEES

60 365 [GEL = 0.07|[wf3 =fggaTstt aT

61 366 GEGOEA] T 0.01 ||(erTerehtar) Feasaer
T

62 368 EEil = 0.038|[fa e FH T S92

Total 3.525

[®1. . NHAI/BPL:SAG/LA41010/2020/3a/3A/3D2]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th March, 2026

g e, e

S.0. 1485(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 130 Dated:08/01/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH146 in the
stretch of land from Km. 93.375 to Km. 96.57 in the district of VIDISHA in the state of MADHY A PRADESH
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And whereas the substance of the said notification has been published in “Nav Duniya” and “Free Press” both
dated 22/01/2026; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE
Brief description of the land to be acquired, with or without structure, falling within the NH146 in the stretch
of land from Km. 93.375 to Km. 96.57 in the district of VIDISHA in the state of MADHYA PRADESH

State: MADHYA PRADESH |District: VIDISHA
SI. No. Survey/Plot Type of Land |[Nature of Land Area Name of Land
Number (in Hectares)|| Owner/Interested
Person
Lt | 2 L3 L 4 5 | 6 |
|Taluk: Tyonda |
|Village: Budhi Bagrod |
1 795/1 Private Irrigated 0.05|[Rajendra Singh S/o
Laxman Singh
2 853/1 Private Irrigated 0.07|[Yashwantsingh S/o
Ramkishan
3 855/2/1 Private Commercial 0.05[|Hemlata daughter
Sardarsingh wife
Neeraj
4 856/1/1 Private Commercial 0.03|[Anuj Kumar S/o Vijay
Singh
|5 ||856/2 ”Private ||Irrigated || 0.02||Anuj S/o Vijay Singh |
Village: Dholbaj |
6 33/1/1/1/2 Private Irrigated 0.042||Sudamabai Daughter
Babulal
7 33/1/172 Private Commercial 0.063|(Govind Singh S/o
Kishan Singh
8 33/1/2 Private Irrigated 0.027|[Lalu Meena S/o
Avadhanarayan
9 33/2/1/1 Private Irrigated 0.019(|Sujan Singh, S/o Akhe
Sin
10 33/2/1/2/1 Private Irrigated 0.077||Jeevansingh S/o
Rambal Deepak S/o
Jaswant Singh
11 33/2/172/2/1 Private Irrigated 0.042|[Poonam, daughter of
Narendra Singh
12 33/2/1/2/2/2/1 Private Irrigated 0.031{|Sanjay, son of
Anandilal,
13 33/2/1/2/2/2/2 Private Irrigated 0.038(|Deepak, son of Kishan
Singh,
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14

33/2/2/2

Private

Irrigated

0.051

Rupvati Wife
Ramkaran Meena
Radhabai Wife
Santoshmeena
Anuradha Wife
Veersingh Meena

15

33/3/1

Private

Irrigated

0.072

Sovran Singh S/o
Musbhilal

16

33/3/2

Private

Irrigated

0.031

Govind Singh S/o
Mushilal

17

33/3/3

Private

Irrigated

0.063

Chanda Bai, wife of
Babulal,

18

33/4/2

Private

Irrigated

0.089

Samarth Singh S/O
Jawahar Singh
33/4/2/1

19

33/4/2

Private

Irrigated

0.088

Mukesh Singh S/O
Kamal Singh
33/4/2/2

20

36/1

Private

Irrigated

0.29

Malkhan Singh S/o
Lakharam

21

36/2/1/1

Private

Irrigated

0.077

Baijanti Shukla
Husband
Sudamaprasad Vani
minor daughter Ajay
Singh guardian
Vandana Divyanshi
minor daughter Ajay
Singh guardian
Vandana, Vedika
Daughter Ajay Singh
Lakhansingh minor
son Ajaysingh
guardian vandana
Priyanshi Minor
Daughter Ajay Singh
Guardian Vandhana
Bewa Ajay Singh

22

36/2/1/2

Private

Irrigated

0.105

Baijanti Shukla Wife
Sudamaprasad Badan
Singh S/o Jodharam

23

36/2/2

Private

Irrigated

0.209

Anirudh Singh, son of

Nandlal

|Village: Kasba Bagrod

24

140

| |Private

| |Irri gated

0.23||Ash0k S/o Hariram

25

44

Private

Irrigated

0.03

Jalil Khan S/o Asraf
Khan

26

45

Private

Irrigated

0.025

Shahid Khan S/o
Asraf Khan

27

46/1

Private

Irrigated

0.05

Imratsingh S/o
Phoolsingh

28

48

Private

Irrigated

0.04

Kishnabai Wife
Ramcharan

29

53

Private

Irrigated

0.07

Shivnarayan S/o
Pranchand
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30 54 Private Irrigated 0.22(|Shivnarayan S/o
Pranchand

31 55 Private Irrigated 0.14|[Shivnarayan S/o
Pranchand

32 98 Private Irrigated 0.04|[Salimkhan S/o
Asrafkhan

Village: Gaundhkhedimar

33 11/2/1/2 Private Commercial 0.021{|Sanjeev Kumar S/O
Hari Prasad
Santoshkumar S/o
Hari Prasad
Atulkumar S/o Hari
Prasad

34 158 Private Irrigated 0.025(|Ramnarayan S/O
Udham Singh

35 159/1/1 Private Irrigated 0.075[|Mayabai Widow
Dalpatsingh
Bhupendra Pushpend
Nava Son Dalpatsingh
Guddibai Daughter
Dalpatsingh

36 159/1/2 Private Irrigated 0.032(|Nidhi Wife
Suryaprakash

37 17/1/2 Private Commercial 0.084(|Jaya Chowkse Wife
Rahul

38 17/2/1/2 Private Commercial 0.021{|Golu S/o Samrat
Singh

39 180/1/3/2 Private Irrigated 0.022|[Prakash Singh, son of
Kartar Singh,

40 19/2/2 Private Commercial 0.022(|Jaya Chowkse Wife
Rahul

41 |196/ 1/1/2/1 ||Private |Commercial 0.025||Brajesh S/o Vrindavan

42 20/1/3 Private Irrigated 0.025(|Haribai Wife Govind
Singh

43 20/2/2 Private Commercial 0.025(|Golu S/o Samrat
Singh

44 207 Private Irrigated 0.105(|Bheekam Singh, son
of Daulat Singh

45 33/2/1/1/1/1/1 Private Irrigated 0.01{|Santosh son of
Chunnilal

46 33/2/172 Private Commercial 0.032|[Syed Javed Alam S/o
Masroor Alam

47 6/1/2/2/1 Private Irrigated 0.01{|Bhurelal, son of
Laxmansingh

48 6/1/2/2/2 Private Irrigated 0.013(|Rajkumar, son of
Laxmansingh,

49 6/1/2/2/3 Private Irrigated 0.017(|Shyamsingh, son of
Ramsingh

50 6/1/2/2/4 Private Irrigated 0.022|[Siabai, wife of
Ramsingh

51 6/2/4 Private Commercial 0.12{|Vishnu Aggarwal S/o
Badriprasad
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Bharatkumar S/o
Badriprasad
Shivkumar S/o
Badriprasad

52 6/4/1/2 Private Irrigated 0.021{|Shyamsundar Tiwari
S/o Kailash Narayan

53 6/4/1/3 Private Irrigated 0.021||Kailash Tiwari, son of
Harprasad

54 6/4/2 Private Commercial 0.021{|Dharmendra Thakray
S/o Randhir Singh

Village: Kheroda Bagrod

55 357/1/2 Private Commercial 0.075(|Kalpanabai Wife
Bhupendrasingh

56 35721 Private Commercial 0.041{|Mukul S/o Balkishan
Purohit

57 359/3/1 Private Irrigated 0.023(|Chandan Singh, son of|
Sanman Singh,

58 359/3/3 Private Irrigated 0.01|[Pratap Singh, son of
Sanman Singh,

59 359/3/4 Private Irrigated 0.01||Gopalsingh S/o
Sanmansingh

60 365 Private Irrigated 0.07|[Temple Shri
Hanumanji Bake

61 366 Government Road 0.01{|Madhya Pradesh
Government

62 368 Private Irrigated 0.038(|Vinod Kumar S/o
Deepchad

Total|| 3.525|| |

[F. No. NHAI/BPL:SAG/LA41010/2020/3a/3A/3D2]
SHAIKH AMINKHAN, Director
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